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OoBvwraioa -of SMlem-Baanlore Ifaie 
into Broad Gauge Line

4838. SH RI P. V . P E R IA SA M Y : WiU 
the Minister o f R A IL W A Y S  be pleased 
to state:

(a) whether Government propose to 
convert Salem-Bangalore line into broad 
gauge; and

(b) if  so, when?

T H E  M IN IST E R  OF RAIT.W AYS 
(PRO F. M A D H U  D AN D AV A l t i ) .  (a) 
and (b). There u no proposal to convert 
Salem-Bangalore metre gauge line into 
broad gauge at present.

Poiaoniag and robbery between 
Kharagpur and Cuttack in Express 

trains
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4839. SH RI G AN AN A TH  PRA- 
D H A N : Will the Minister of R A IL W A YS 
be pleased to state:

(a) whether Government arc aware o f 
the incidents of frequent malicious poison­
ing and robbery between Kharagpur and 
Cuttack Railway Stations in Express 
trains o f South Eastern Railway; and

(b) if  so, the actions being taken 
thereafter or the actions proposed to be 
taken to stop such incidents?

T H E  M IN ISTE R  F O R  R A IL W A YS 
(PROF. M AD H U  D A N D AVATE ): (a) 
Yes. There were two incidents in 1976 
vide Government Railway Police Station, 
Balasore case No. 61 dated 29-6-76 under 
Section 302/328/379 IPC and Govern­
ment Railway Police Station, Bangalore 
case No. 69 dated 19-7-76 under Section 
328/379 IPC and one case in 1977 with 
Government Railway Police Station, 
Balasore case No. 47 dated 29-5-77 under 
Section 328/379 IPC. The police sub­
mitted charge-shect against five jjcrsons 
in case No. 61 and against two persons 
in case No. 69. Case No. 47 dated 
29-5-77 is still under Police investi­
gation.

(b) In order to prevent such crimes, 
escorting have been introduced and sur­
prise raids are being organised in Ex­
press and Mail trains under supervision 
o f Senior Police Officers between Kharag­
pur and Cuttack.
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Tata proposal for a big Fertilizer 
project

4841. SH RI ANNASAH IB P. 
SHINDE: Will the Minister o f P E T R O ­
LEU M  AND CH EM ICALS AND FER- 
I 'lL IZ E R S  be pleased to state:

(a) whether Tatas had proposed a big 
fertilizer project a few years earlier but 
Government did not approve of it; and

(b) whether Tatas have revived their 
proposal ?




